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CP NO. (IB)222/ALD/2018 

Sh. Akshay Mohiley, Advocate for the Operational Creditor and Sh. Ronak 

Chaturvedi, Advocate for the Corporate Debtor, is present. 

 Learned counsel for the Corporate Debtor has informed that both the parties 

have entered into settlement. However, learned counsel for the Operational Creditor 

seeks time to verify regarding the alleged settlement. 

 List the matter on 30
th
 August 2018, for further consideration. 

 

Dated:28.08.2018 

 

SAROJ RAJWARE     V.P. SINGH,  

MEMBER (TECHNICAL)    MEMBER (JUDICIAL) 


